CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

Original Application Nos 731 of 2003

Jabalpur, this the 3rd day of December, 2003

Hon'ble Shri M.P, Singh, Vice Chairman

Hon'ble Shri G, Shantheppa, Judicial Menber

Parmeshwar son of Ramdeo Singh

Yadav, aged 36 years, resiaent

of Singroli Railway Colony,

District Sidhi (MePe) e ess Applicant

By advecate = None)

Vver sus

1. Union of india, throudh
Secretary, Hinistry of railway,
New belhi,

2e As5tt, Divisional Mech. Engineer,
East Central Reilway Chopan and
Dhanb&ad, Dhanbade.

3e Sr, Divisional Mech. Engineer,
Carriage and wagon, East Central
saillway, Dhanbad.

4o Divisional iail Manager, East
Centrel rRailway, Dhanbad,

5e Gen., Railway Manager, Hajipur, s Respondents

O RD & R (Oral)

By Ml.Pe Singh, Vice Chairmin -
the time of
None for the applicant even at/revisi=ng the list.

It is noticed th&t none was present for the applicant on

last date of hewring i.e. on 27.11.2003 and also on

21-1102003 and 03011020030 It appe&rs that the dpplj.cad}t is

not interested in prosacuting this case, accordingly the
Original Application is aismissed for non-prosecution.
N

Shanthappa) (MeP e Singh)
cial Member Vice Chairman

Clom

ngan ; /\ :






